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(b) if so, when a decision is likely to 
be taken in the matter ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) and (b). No, Sir. The 
LIC’s “Property Mortgage'* Scheme and 
“Own Your Home” Scheme, which provide 
loan finance for housing, have been extended 
to all centres where it has either a branch 
office or a sub-office, irrespective of the 
population. At some centres the population 
is even less than 10000. The Scheme are 
also in operation at a few other selected 
centres where the LIC does pot have any 
office. The total number of centres where 
the Schemes are in operation is 423.
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Recognition to National Diploma in 
Commerce for Admission to 

M.B.A. Course

2630. SHRI KINDER LAL : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state :

(4) whether the Delhi University has 
withdrawn from this year the recognition of 
Government of India's National Diploma 
in commerce course for admission to Master 
of Business Administration course, if so, 
the reasons therefor;

(b) the reasons for certain restrictions 
being imposed by Delhi University on 
Government of India's National Diploma 
holders for admission to Post-Graduate 
courses;

(c) whether Aligarh University has 
sent a scheme for government's approval 
for starting Correspondence course at Post- 
Graduate level for National Diploma 
holders, if so, whether Government propose 
to implement it early ; and

(d) how Government propose to find 
a solution for further studies in Post-Gra­
duate courses by National Diploma 
(Commerce) students at the Delhi 
University ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAVA): (a) The Delhi Univer­
sity had at no time recognised thd National 
Diploma in Commerce for admission to the 
Master's Degree Course in Business Adminis­
tration* Therefore, the question of with­
drawal of the recognition does m t  arise.

(b) The University has not considered 
the National Diploma in Commerce as 
academically equivalent to its B. Com. 
degree for the purpose of admission to the 
M. Com. Course. The University, however, 
under a temporary Ordinance (1968) made 
a special provision for the holders of the 
National Diploma in Commerce to either 
appear for the B. Com. degree examination 
of the University or to sit for an entrance 
test for admission to the M. Com. course, 
after undergoing a course of instruction of 
ewo academic terms in both cases.

(c) No specifi scheme has been received 
from the University. The proposal is still 
under the consideration of the University.

(d) A number of Indian universities 
have recognised the National Diploma as 
equivalent to their B. Com degree for 
purpose of admission to postgraduate 
courses in commerce. National Diploma 
holders can seek admission to these univer­
sities for continuing their studies for the 
M. Com. degree.

Financc Allocation for Prob8>ition 
Programme in U. P.

2631. SHRI K. C. PANDEY: Will 
the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state 
the amount allotted by the Central Govern­
ment for prohibition during the Fourth Plan 
period for U.P. ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S. RAMA- 
SWAMY): As per entry 8 of List II of the 
Seventh Schedule to the Constitution, the 
prohibition programme and its implementa­
tion fall in sphere of the responsibility of 
State Governments, and as such no amount 
has been allotted by the Central Government 
to U. P. in this regard under Plan provision.

Development of Places of Tourist Interest 
in Rajasthan

2632. SHRI BR1J RAJ SINGH- 
KOTAH : Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state the steps taken up by Government 
for the development of places of touriat 
interest In Kota and its environment in 
Rajasthan and father plans in this rtgard ?




